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IN THE HIGH COURT OF DELHI AT NEW DELH]
W.P.(C) 3123/2023
EX-WING COMMANDER ABHINAV

SHARMA (29836-A) AE(L) .. Petitioner
Through:
Versus

UNION OF INDIA& ORS. ... Respondents

Through:  Mr. Jagdish Chandra, CGSC
with Mr. Shubham Kumar Mishra, Advs.

CORAM:
HON'BLE MR. JUSTICE C. HARI SHANKAR
HON'BLE MR. JUSTICE AJAY DIGPAUL

ORDER
07.04.2025

Written submissions have not been filed by either side.

Re-notify on 4 September 2025.

C. HARI SHANKAR, J.

AJAY DIGPAUL, J.
APRIL 7, 2025/dsn
Click hereto check corrigendum, if any

This is a digitally signed order.
The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 28/05/2025 at 01:15:03




